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Delhi

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Thursday, 24 March 2022 / 03 Chaitra 1944 (Saka)
11.00 AM

Question Hour: Starred Questions as shown in the separate list to be asked and replies to
be given. Replies of Un-Starred Questions to be laid on the table.

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:.

1. Shri Ajay Mahawar 6. Ms. Bhavna Gaur

2. Shri Haji Yunus 7. Shri Mukesh Ahlawat

3. Shri Om Prakash Sharma 8. Shri Vishesh Ravi

4. Shri Jai Bhagwan 9. Shri S.K. Bagga

5. Shri Vijender Gupta ‘ 10. Smt. Pramila Dhiraj Tokas

Papers to be laid on the Table:

I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the Annual
Accounts along with Audit Report for the Financial Year 2008-09, 2009-10, 2010-11,
2011-12, 2012-13, 2013-14, 2014-15, 2015-16 and 2016-17 in respect of Dr. B.R.
Ambedkar University, Delhi (Hindi & English version).

II. Shri Satyendar Jain, Hon’ble Minister of Power to lay copies of the Delhi
Electricity Regulatory Commission (Forum for Redressal of Grievances of the
Consumers and Ombudsman) (First Amendment) Regulations, 2022 on the Table of
the House (Hindi & English version).

Adoption of Report :
Smt. Rakhi Birla

Sh. Dilip Kumar Pandey
to move that “This House agrees with the Third Report of Business Advisory

Committee presented to the House on 23 March 2022

Motion of thanks on Hon’ble Lieutenant Governor’s Address:

Sh. Gopal Rai, Hon’ble Minister of Development to move the following Motion :

“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address
delivered to the Assembly on 23" March, 2022.”

Raj Kumar

24 March 2022 ‘ Secretary



